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BEFORE THE HON’BLE NATIONAL GREEN TRIBINAL
PRINCIPAL BENCH AT NEW DELHI

REPLY TO THE OBJECTION IN-RESPECT OF JOINT INSPECTION
COMMITTE’® REPORT SUBMITTED BY THE APPLICANT

IN REF:

ORIGINAL APPLICATION NO. 235 OF 2022

IN THE MATTER OF :

Ramsrikha Sudeshwari Social welfare Foundation
......... Applicant
Versus
State of Uttar Pradesh and other

........ Respondents

I, Smt. Shabira khatoon, aged about 70 years wife of Late Sri
Shoeb Ahmad, Religion- Islam, Qualification- literate Occupation -
Stone crashing, the deponent do hereby solemnly affirm and states on

oath as under :-

1-  That the deponent is at present resident of Mohalla- Vivek Nagar,
Town-Kabrai, District- Mahoba (U,P,), and as such she is fully
conversant with the facts and circumstances of the case.

2-  That the objection regarding joint inspection report dated- 03-11-

2022, raised by the applicant is baseless hence emphatically

denied. It is further submitted that mining plan has been

approved by the Director, Geology and mining U.P. Lucknow on

1-10-2018 and than E.C. has been obtained thus the objection
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3-  That some facts and circumstances are very vital for proper
adjudication of the matter which are mentioning as under :-

(i). That the one Shri Husain S/0 Sri Chunubad, worker of the
deponent/respondent No. 6 has lodged F.LR. (N.CR No.
0202/2021) dated 30-08-2021 against the learned advocate
of the applicant namely Er. Sarath Kumar Vyas under section
323 and 504 of the Indian Penal Code regarding abusing and
beating by Sticks Consequently he sustain injury on his body.

A photo copy of the FIR dated 30-08-2021 is being
annexed herewith as ANNEXURE No. RCA-1 to this affidavit.

(ii). That the learned advocate of the applicant namely Sri Sarath
Kumar Vyas also occupied the leased hold area and house
made therein of the deponent/respondent No. 6 with effect
from 30-08-2021 till 06-09-2021 and during this period he
along with other gundas also destroyed the mining machinery
and damage the house and restrained the workers of the
deponent to inter in the house and lease hold area. It is
further submitted that the son of the deponent/ respondent
no. 6 namely Atique Ahmad filed a complaint before the
District Magistrate, Mahoba on 06-09-2021 and copies of the
same also forwarded to of the Hon’ble Chief Minister and
other top most officers of the State Government.

A copy of the Said complaint Dated 06-09-2021 is
being annexed herewith as ANNEXURE No- RCA-2 to this
affidavit.

(iii). That the learned advocate of the applicant Sri Sarath Kumar

Vyas associated with local gundas with the help of “Trishul”
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with melafide intention to kill one Sri Ramakant Dwivedi, one
of the manager of the deponent/respondent no. 6 than Sri
Ramakant Dwivwdi lodged the FIR No. 0271, dated
07-09-2021 P.S. Kabrai. It is further submitted that the
Superintendent of police, Mahoba also deployed the PAC For
safety purpose nearing the house of the deponent situate near
by the mining area. at village Singhan pur Baghari

A copy of the Said FIR dated 07-09-2021 is being
annexed as ANNEXURE No- RCA-3 to this affidavit.

(iv). That in pursuance of FIR dated 07-09-2021 crime No. 271 of
2021 under Section 147, 148, 323, 504, 506, 307, 386, 427
and 325 Indian Penal code, the police P.S. Kabrai was
registered and arrested learned counsel of the applicant. Sri
Sarath Kumar Vyas along with Sri Pramod, Lokesh Kumar,
Asharam all resident of village Singhanpur Baghari P.S.
Kabrai, District- Mahoba and sent them jail. It is further
submitted that the learned counsel of the applicant namely
Sri Sarath Kumar Vyas filed Bail Application No. 74 of 2021
before the District & Session Judge, Mahoba which decided
by the Hon’ble Additional District Session Judge, Mahoba on
29-09-2021 by granting them interim bail.

A copy of the Bail order dated 29-09-2021 is being
annexed here with as ANNEXURE No- RCA-4 to this affidavit.

(v). That the learned counsel of the applicant Sri Sarath Kumar
Vyas also join the “face-book” in the name of “Player Baba”

and some social post of that account without doubt reveals

—— ;‘ at the applicant have no grievances to the mining operation
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(vi). That the Pradhan of Gram Shabha Singhanpur Baghari
along with other number of villagers have written no objection
certificate in respect by mining operation on the lease hold
area in question.

A copy of the “No objection certificate” issued by the
Pradhan and other villagers are being annexed herewith as
ANNEXURE No- RCA-5 to this affidavit.

4- That in view of above facts and circumstances it is evident that
the afore mentioned application has been filed with melafide
intention by the learned counsel of the applicant namely Sri
Sarnath Kumar Vyas and totally it is abuse of the process of

Law and same liable to the dismissed with cost in the interest of

justice.
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VERIFICATION

I, the above named deponent do hereby verify that the
contents of paragraphs no. 1 to 4 of this affidavit are true to the
best of my knowledge, and I have not suppressed any material fact.

Verified at New Delhi on this §5.JAN 2023 day of

january, 2023
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1/7/23, 11:59 AM Yahoo Mail - Fwd: Dostment from-Manoj Kumar

Fwd: Document from Manoj Kumar

From: manoj kumar (manojkumar.dgm@gmail.com)

Date: Saturday, January 7, 2023 at 11:58 AM GMT+5:30

---------- Forwarded message ---------

From: manoj kumar <manojkumar.dgm@gmail.com>
Date: Fri, 6 Jan 2023, 8:00 pm

Subject: Document from Manoj Kumar

To: <Saaratth@gmail.com>

SKM_28723010604280.pdf
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